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Shri Kaushik Kumar Sharma,
Jt. Registrar (Vlgilance),
Gauhati High Court,
Guwahati.
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Shri Ito Basar,
Registrar, Gauhati High Court,
Itanagar Permanent Bench, Naharlagun'

Dated Guwahati, November,2021

Sub:- Casual leave.

Letter dated 10.11.2021.

Sir,

With reference to the above, I am directed to inform you that you have

been granted casual leave on 10.11.2021 & 11.11.2021'

Yours faithfully,

gJ"L.

JT. REGISTRAR (VIGII-ANCE)

Memo No.Hc.vrr-2 1/2008(Pt.) tq10u^. dated lL',t '2A14

Copy to:
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The Project Manager, Gauhati High Court
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